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IN THE HIGH COURT OF BOMBAY AT GOA.
(LD-VC-CW-338/2020)

Milestone Minerals Pvt. Litd. Rep.
By Managing Director, Praveen
Bethapudi ... Petitioner.

Rajesh Prakash Timblo ...Respondent.

Shri Y. V. Nadkarni, Advocate for the petitioner.

Coram:- DAMA SESHADRI NAIDU, J.

Date:25™ November, 2020.

p.C.
Issue notice to the respondent returnable on 9.12.2020.
DAMA SESHADRI NAIDU, J.
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